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From Smti layashree Bora,

loint Registrar (Vigrlance),

Gauhati High Court,

Guwahati.
To,

Shri Jitu Manl Barman,

District & Sessions ludge,
Goalpara.

lL
Datcd Guwahati, thc \t September, )024.

Sub:- Long vacation.

Letter No. Dlcl4079 Dated 11.09.2024Ref:-

Sir

wrth refcrence to the above, I am directed to inForm you that you have been
granted permission to avail long vacation from 06.10.2024 to 20.10.2024, along with
station leave permission, with the official vehicle, at own cost, from the evening of
05.10.2024 till the morning ot 2,-to.2o24. The Addl. District & sessions Judge, Goalpara,
and in his absence, civil ludge senror Division, Goalpara, and in her abscnce, the chief ludicial
Magistrate, Goalpara, and in his absence, whoever in charge of chief Judicial Magistrate,
Goalpara shall remain rn charge of your Court and Office during your absencc.

Yours faithfully,

sdl-

. REGI T VI I NCE

Memo No.Hc.vtr-sB t 2022 t 1 4 6 1 - 9 4nY t A. dated, \1 ^ 01 _ /1
Copy to:

1-The Principal Accountant Gencral (A&E), Beltola, Guwahati for information
J. the Project Manager, Gauhati High Court.
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